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(f) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI
MUHI RAM SAIKIA): (a) Due to load
shedding by Delhi Electric Supply
Undertaking there have been frequent
interruptions of power supply on these
two days.

(b) Teaching
interruption.

(c¢) and (d) No, Sir.

(e) and (f) Due to paucity of funds it
has not been possible to make alternative
arrangement for power supply in all
Kendriya Vidyalayas.
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Rail Car/E.M.U. between Dibrugarh and

‘Tinsukia
2058. SHRI YERRA
NARAYANASWAMY: Will the

Minister of RAILWAYS be pleased to

state:

[RAJYA SABHA]
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(a) whether rail car used to run
between Dibrugarh and Digboi on Dibru-
Sadiya Railway during pre-Independence
era had good patronage and popularity; if
s0, periods during which it used to run
and its frequency; and

(b) whether Government propose to
introduce rail car or diesel multiple unit
shuttle between Dibrugarh and Tinsukia
after completion of gauge conversion in
the current year in view of heavy traffic
potential between these towns, if so, by
when and if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARAJ): (a) No, Sir.

(b) Rail car/EMU shuttle between
Dibrugarh  and Tinsukia after gauge
conversion, are not proposed in the
current  year due to operational/
technical/resource constraints.
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Steps to stop deforestation

2061. SHRI THENNALA BALA
KRISHNA PILLAI: Will the Minister of

ENVIRONMENT AND FORESTS be
pleased to state:

(a) the rotal area of deforestation in
the country; state-wise;
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(b) the steps taken to prevent it; and

(c¢) how much amount has been spent
on deforestation last year, State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (CAPT. JAI NARAIN
PRASAD NISHAD): (a) As per The
State of Forest Report 1993 there has
been net increase of 925 sq. km. in forest
cover of the country. Only 11 States have
shown decline in forest cover. The state-
wise details of the forest cover is annexed
as Statement (See below).

(b) Following steps are taken to pre-
vent deforestation in the country:—

— Enactment of forest Conservation
Act, 1980 to regulate diversion of
forest land for non-forestry pur-
poses. '

— Implementation of Indian Forest
Act, 1927 and Wildlife Protection
Act, 1972 to check forest and wild-
life offences.

— Conservation of rare and
threatened species of wildlife and
unique habitats of great biological
significance through implementa-
tion of special programmes like
Project Tiger, Project Elephant,
ete.

— Large scale afforestation/reforesta-
tion under Central and State Gov-
ernment schemes.

— Encouraging wood substitution and
promoting fuel saving devices to
reduce consumption of wood.

— Extending agro-forestry and inte-
grated wastelands development
programmes over non-forest areas
to reduce pressure on the natural
forests.

— Implementation of Joint Forest
Management with the involvement
of village communities and volun-
tary agencies in protection and re-
generation of forests.

(c) The information is being collected

from the State/UT Governments and will
be laid on the Table of the House.



